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fhe Minister of Cultural Affairs in
the Ministry of Education (Shri
Hajarnavis): (a) and (b). No, Sir but
so far 55 MonumentsiSites in Assam
are protectedq by the Archaeological
Burvey of India and as more monu-
ments worthy of protection come to
the notice of the Survey they will be
duly considered for protection,

Hindi Knowing Employees

869, Shri Surendra Pal Singh: Will
the Minister of Home Affairg be
pleased to state:

(a) whether it is a fact that in
order to give incentive for learning
Hindi, advance increments are being
given only to such of the Government
employees who hail from non-Hindi-
speaking States; and

(b) if so, the reasons for giving a
different treatment to the people who
hail from Hindi-speaking States but
in their schools|colleges had opted for
languages other than Hindi and have
passed Prabod|Praveen/Pragya Exa-
minations only after joining Hindi
classes under the scheme sponsored by
Government in their offices|Ministries.

The Deputy Minister in the Minis-
try of Home Affairs (Shri L. N.
Mishra): (a) There is no reference
to non-Hindi-speaking States in the
Government order issued on the sub-
ject. The incentive is meant for non-
Hindi-knowing non-gazetted employ-
ees of the Central Government. It
‘has accordingly been provided that an
employee who has already passed the
matriculation or an equivalent or a
higher examination conducted by a
Board or University or a private body
with Hindi as an elective, regular,
additional or optional subject and an
employee whose mother tongue is
Hindi and who can express himself
well in Hindi will not be entitled to
the benefit of this order. A copy of
Home Ministry’s Office Memorandum
dated 18th April 1964 is placed in the
Library. [See No. LT-3525/64].

(b) Does not arise.
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Hindi Learning Scheme

870. Shri Surendra Pal Singh: Wil!
the Minister of Home Affairs be
pleased to state:

(a) whether under Government's
sponsored Hindi learning Scheme ad-
vance increments are being given to
only such of the Central Government’s
employees who pass Probod|Praveen|
Pragya examination after a certain
specified date; and

(b) if so, the reasons why advance
increments are not being given to all
the Government employees who have
passed the Hindi Examination under
the said Scheme so far?

The Deputy Minister in the Minis-
try of Home Affairs (Shri L. N.
Mishra): (a) Government have issued
orders in April 1964 regarding grant
of personal pay, equal in amount to
one increment absorbable in future
increases in pay to the non-gazetted
Central Government employees on
passing Hindi Pragya, Hindi Type-
writing on Hindi Stenography exa-
minations conducted from June 1964
onwards under the Hindi Teaching
Scheme of the Home Ministry.

(b) The Scheme is intended to pro-
vide incentives to present and future
trainees. The question of giving
such incentives to trainees who pas-
sed out earlier does not, therefore,

arise.
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871. sV YFR FTIHFTA: T
frmrdft Iy I N FUFG

() s az @ & fF 1963 &
Ferren faver 741 § q9g ¥ a1 vy
#r qt f5 = fadweg 9fs ad s0
g% FHIfea 30
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